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GOVERNMENT OF MEG HALAYA 

LAW (A) DEPARTMENT. 


CORRIGENDUM 


Dated Sh illong, the gtl! July, 2015. 

No. LR (A) 32/92/Pt.1I11283- Please read "O.M . No. L.R. (B) 13/2002/Pt .l147 

dl. 05,09.2013" in place of"O,M, No. LR (8) 15/2002lPt.l l02 dt. 02.02.2009" as appeared in 

the 51. 2 of this Department' s Memo No. LJ (A) 32192/Pt.111127J-n. de 0 1.07.2015 

,~~ (L.M. a 
" 	 Secretary to the Go emment of Meghalaya, 

Law Department. 

Memo No. LR (A) 32/92/Pt.III1283 -A, 	 Dated Shi l long, the 8 !h July, 2015. 
Copy forwarded to: ­

I. The Deputy Comm iss ioner, East Khasi Hills District, Shillong. 
2. The Accountant General (A & E), MeghaJaya, Shil long-793001. 
3. The Director General of Po lice, Megha laya, Shi llong. 
4. The Superintendent of Police, East Khas i Hil ls District, Shil long. 
5. The Advocates concerned. 
6. The Secretary of the Shillong High Court Bar Assv ... :ation. 
7. The Secretary. Shi llong Bar Association, Shillong. 
8. The Director of Printing & Stationery, Meghalaya, Shillong for favour of publicat ion 

of the notificat ion in the next issue of the Meghalaya Gazette. 
9. DIPR, Shillong. 
10. The Treasury Officer, Sh illong North/South Treasury. 
11. Law (B) Department. 
12 , ~ili\long 
~DEO, Law Department. 


14.GlIard file . 


B7t etc 
, 

Secretary to the Gov' n1 of Meghala)a. 
La\ epartment. 


